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Panel for :&p;ointmenls in Public
Undertakings

*598. SHRI SOMNATH CHATTERIJEF :
Will the Minister of FINANCE be pleased
to state :

(a) whether the Bureau of Public Fnter-
priscs prepares a panel for appointments to
managerial positions in the public scctor
undertakings ;

(b) if so, the number of candidates
included in the panel so far and how many
of them have been appointed ; and

(c) if appointments have not been made
from such panels, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. R.
GANESH) : (a) A Screening Committee,
which is serviced by the Bureau of Public
Enterprises, has been cntrusted with the work
of preparing panels of suitable names fiom
the various possible sources—Government
services, Public Enterpriscs as also private
sector—for the appointments to  top posts in
Public Sector Undertakings.

(b) The Screening Committee, which
was functioning during 1966 to 1970 had
empanelled 595 persons for the various top
posts in Public Enterprises. The Screening
Committee was reconstituted by Government
in August, 1970. This Committee has so
far ¢mpanelied 105 persons.

Since 1966, 137 empanelled persons have
been gppointed to the top posts, However,
during 1968 to 1970, Government had laid
dows that empansiment would nopt be a pre-
condition to the appointment of managers
of Bublic Bnterprises to top posts ia the same
ugdertaking, where they are working.
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) According to information availdble,
32 incumbents of top posts in  Public Bater-
prises have boen appointed without insisting
on the condition of ompsaneltent, (This
excludes the appointments covered by the
specia] digpensation for psomotiony to top
posts within the indivigual enferprises in
vogue during 1968 to 1970). The necessity
of making these appointments arose due to
non-availability of suitable persons in the
pancls for some of the specialised posts at
the top level.

Reported Misappropriation of Rupees 20
Lakhs by the Staff of Khar Branch
of the Union Bank of India, Bombay

*599. SHRI RAM KANWAR : Will the
Minister of FINANCE be pleased to state .

(a) whether over 20 lakhs of rupee have
been misappropriated by the staff of the Khar
branch of the Umon Bank of India in
Bombay.

(b) the action, if any, taken against
the persons involved in the misappropriation
of the Bank money, and

(c) whether any action has been faken
against scnior officers responsible for super-
vising and auditing the accounts ?

THE MINISTER OF FINANCE (SHRI
YESHWANTRAO CHAVAN) : (a) Yes Sir,
the amount misappropriated is reported to be
Rs. 20,30,300/—

(b) The Agent and the Head shroff of
the branch involved in the misappropriation
have been arrested and remanded in cpstody.

(¢) The bank has arranged for a team
of Auditors to screen all operations of the
Cash Department at the Branch, Action
against officers responsible will be considerced
in the light of findings of Auditors.

Asisn Education Ministers Conference
beld In Singapore
*600, SHRI BIBHUT{ MISHRA : Wil

the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state :

(a) whether 20 nation Asian Education





